Bl TEM NO. 3 COURT NO. 8 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).9516/2010
(From the judgenent and order dated 22/07/2009 in MFA No. 172/2009 of
The H GH COURT OF KERALA AT ERNAKULAM)

ORI ENTAL | NSURANCE CO. LTD. Petitioner(s)

VERSUS
SI BY GEORCE & ORS. Respondent (s)

(Wth office report )

Date: 16/01/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CYRI AC JOSEPH
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA

For Petitioner(s) M. Vishnu Mehra, Adv.
M. Pranod Dayal , Adv.

For Respondent (s) M. Sajith. P, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

On request of |earned counsel for the petitioner,
list on 03.02.2012.

(Shashi Sar een) (Renuka Sadana)
Court Master Court Master



